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SM  V. P. Nayar: May I know 
whether at this Congress any deflmte 
scheme was discussed and formulated 
iregardjng protective aiXorestatlon 
Which can be introduced in arid zonesr

Dr. P. S. r x ^ s h m u k li : 1 am not in a
position to r̂ p̂ y fto,the question ott- 
hand, but the Congress dealt 
catniprehenslvely with all outstanding 
questions in which some recommenda
tion or opinion would be useful to 
member countries.

G liding  S ection  of F lyin g  C lubs

**299. Shd Sarangadhar Das.: Will
Ihe Minister of Commimications be 
pleased to state:

(a) whether any decision to attach 
a gliding section with every flying ciuo 
was taken recently at  ̂ conference of 
Civil Aviation Authorities;

(b) if so, whether the scheme has 
been finalised;

(c) the main advantages of these 
sec-tions; and

(d) whether any grant is proposed 
to be given to the flying clubs for this 
purpose?

The Deputy Minister of Conmiiinlca- 
Uons (Shrl Raj Bahadur): (a) to (d). 
The reference presumably is to the 
recent conference of flying clubs at 
which a suggestion was ihade by the 
representatives of the clubs that the 
gliding activities should be attached 
to the flyui® clubs. The suggestion is 
being examined by the Director Gene
ral of Civil Aviation. .

Shri Sarangadhar Das: May I know 
if the Orissa Flying Club will have a 
gliding section?

Shri Raj Bahadur: In regard to the 
present proposals which are being im
plemented by Government, we are 
going to have two more Qtidlî g Clubs, 
one at Allahabad and the other at 
Bangalore. For the moment that deci
sion of the recent conference of the 
Flying Cli;̂ b xepres^tatives • is under 
the consldcrttlQn of Government*

^hri Jaipal Singh: May I toow how 
lonjj it will take to arrive at a deci
sion’

bhri RtLj Uahadur: It will be taksu 
in due course.

Sluri G. S. Singh: May I know 
whether (Jovernment has come to a 
dficision regarding the purchase ol 
whinches for lunching gliders?

Shri Raj Bahadur: That is a part of 
our normal programme. We have a 
gliding adviser attached to tbm
D.G.C.A. and he advises us on ^uch. 
matters. For the two new Gliding 
Clubs that we are establishing at 
Allahabad and Bangalore, we are 
going to buy nil necessary equipment.

In tern atio n al  L abour C onference

*302. Shri Ibrahim: Will the Minis
ter of Labour be pleased to state;

(a) whether Government propose to 
send any Delegation to attend the 3fttb 
Session of the International Labour 
Conference which will open in Geneva 
on the 1st June, 1955;

(b) if so, the names of the members
of the Delegation; and .

(c) how much amount is. esfmiated 
to be spent on this Delegation?

The Deputy Ministcir of Labour 
(Shri Abid All): (â  Yes.

(b) The matter is under considera
tion.

(c) Rs. 68,000/-.
Siri Ibî Mm: May I know how

many resolutlors and decisions arrived 
at in the International Labour Confer
ences have been given effect to so far 
in India?

Shri ^ 1 4  Whenever, Govern
ment Moes a decision with regard to 
the conventions and resolutions passed 
at the I.L.O., informtaion is placed on 
the TabW of the Sabha.

$hrt ChiitftfpiUniyaya: May I know
whether the membership of the various




